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For the applicant

For the respondents

... None.

,,, None.

ORDER (oral)

None for the applicant. T^is case is listed \

at serial number 8 in today's cause list which
' . ' 'i ' " .

contains a warning that the first ten cases are posted

peremptorily for final hearing. In the circumstances^

this O.A. is dismissed in default.
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